TI TEM NO 32 Court No. 2

SUPREME COURT OF
RECORD OF PROCEEDI NGS

SECTION |1 A

NDI A

Petition(s) for Special Leave to Appeal (Crl) No(s).5450/2009

(From the judgenent and order dated 28/04/2009 in
of The H GH COURT OF M P AT JABALPUR)

DURGA PRASAD & ANR.
VERSUS

STATE OF M P.

CRLA No. 103/2000

Petitioner(s)

Respondent ( s)

Dat e: 11/05/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTICE H. L. GOKHALE

For Petitioner(s) M. R P. GQupta, Sr. Adv.

M. MP. Singh, adv.

M. Raj eev Kumar Bansal, Adv.
For Respondent (s) Ms. Vi bha Datta Makhij a, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Hear i ng concl uded.

Judgment reserved.

(Ganga Thakur) (Jugi nder Kaur)

PS to Registrar

Court Master



